IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 3

AT HYDERABAD
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D,Satyanarayanra

Vs

i, The Sr.Divl,Personnel Cfficer,
South Eastern Railway,
Visakhapatnam,

2. The Divl,Railway Manager,
South Eastern Railway,
Visakhapatnam,

3. The Sr.Divl.Commercial Manager,
South Easterr Railway,
Visakhapatnam,

Lae

Counsel for the applicant : Mr.

IF

HYDERABAD BENCH

of Decision : 29=07=-99,

.« Applicant.

.. Respondents.

L.Gopalakrishna

Ccunsel for the respondents : Mr.N,R,Devaraj, SC for Rlys,

CORAM:=

THE HCON'BLE SHRI R.RANCARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S5.JAI PARAMESHWAR : MEMBER (JUDL.)
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ORAL ORDER (PER HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.))

Heard Miss Purna for Mr.J.Gopala Krishna, learned
counsel for the applicant and Mr.N.R.Devaraj, learned counsel
for the respondents,
2. The applicant has filed this 0A for prométing him
as a Senior Clerk as he fulfilled the conditions and senior enough
to be promoted. The applicant also states that there are
vacancies for promoting him as Senicr Clerk. It is alsc stated
that recommendations were made by the Sr.D.C.M., and ADRM for
promoting him and that recommendation was sent to R-3, But R-3
appears to»takenéggt&ce of that recommendation. Hence this CA,
The R~2 is the controlling officer of the division and he is above
in status of R-3 and he alsc controls R-3. Hence the applicent

if so advised may submit a detailed representation in that

o
connection to R-2. If such a representation is receijved lax R=2

"should dispose= of the samqexpeditiously in accordance with the

rules,

3. The OA is disposed of at the admission stage itself.

No costs.

(R. RANGARAJAN)
MEMBER ( ADMN., )
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5. SPAAE /

THE HOM ' JLF MR JUSTIGE DL.H, MARSIA
VIiCs - CAHAIRMAN . %
Q

THE HoH'ALE MR, A.RAJENDRA PRASAD .
pEMEER ( ADME )

THE HOK'BLE MR.A. RANGARAJAN . -
MEMIER ( ADMN ) : //,/

THE HON'BLE MR.0.5.3ATF PARAMESHUAR
MEMBER ( 3UDL)

0BDER Dategtra(rykcfi

a3 / JUDGMENT

A+ AR EFHE
IN

Lo, \H&/C’H

ADMITTED AdD INTER
ISSUED.

M DIRECTIONS

SALLOUED
'C.P. CL.SED
R.A. CLUSED.

+0.A. CLISED

"DISPUSED IF WITH/DIREZCTIUNS

DISMISHED
DISHISSED AS
ORDERES/ RES

"JITHD TAWA N

W ooRogt A3

qurafas AL
&wmaemmmgmwn hﬁmu
W{pﬁs TCH

48 A6 99

gt




